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MR, DEPUTY-SPEAKER: The question
LRSIV -

“That leave be granted to introduce
a' Bill further to amend the Constitution
of India.”

The motion was adopted.
L

SHRI G. M. BANATWALLA: Sir, 1
introduce the Bill.

MR. DEPUTY-SPEAKER: Mr. Chitta

Basu.
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MR. DEPUTY-SPEAKER: This will
not go on record.

MR. CHITTA BASU: Nothing else will
go on record.
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SHRI RAM JETHMALANI (Bombay
north-West): Kindly agree to look into
the complaint.

MR. DEPUTY-SPEAKER: That will be
looked into. But he could have put it in
writing. Everybody raising every problem
like this without motice is not good. He
could have sent a letter to the office.
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MR. DEPUTY-SPEAKER: That will be
looked into.

Mr. Chitta Basu.

12.32 hrs.

BOMBAY PREVENTION OF BEGGING
(DELHI AMENDMENT) BILL*

SHRI CHITTA BASU (Barasat): Sir, T
beg to move for leave to introduce a Bill
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to amend ‘the Bombay Preveation of
Begging Act, 1959, as extemded to the
Union territory of Delhi.

MR, DEPUTY-SPEAKER:
tion Is:

The ques-

“That leave be granted to introduce a
Bill to amend the Bombay Prevention
of Begging Act, 1959, as extended to
the Union territory of Delhi.”

The motion was aaopted.

SHRI CHITTA BASU: Sir, I introduce
the Bill.

DELLHI RENT CONTROL (AMEND-
MENT) BILL*

(Amendment of section 14, etc.)

SHRI G. M. BANATWALLA (Pon-
nani): Sir, I beg to move for leave to in-
troduce a Bill further to amend tne Delhi
Rent Control Act, 1958.

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That leave be granted lo introduce
a Bill further to amend the Delhi Rent
Control Act, 1958.”

The motion was adopted.

SHRI G. M.
introduce the Bill.

BANATWALLA: Sir, I

15.33 hrs.

CAPITAL PUNISHMENT (FOR SABO-
TAGE AND HIJACKING) BILL*

SHRI B. V. DESAI1 (Raichur): Sir, T beg
to move for leave to introduce a Bill to
provide for capital punishment for sabo-
tage in essential services and for hijacking
of acroplanes.

**Not recorded.



